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service and presently working as &w%w&,&m&wxgmmbg,ﬁ}h

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

"TD myself, my spouse and dependants *:
e
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{Assets In jolnt name Indicating the extent of Joint ownership will also have to be
O‘L m given)
17 ’)r] jr. Deacription Seir Spouie Oopendant-1 | Dapendent-2 | Dependant-3 |
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hsr (L o 1500 | ML | wie [ NMIe [ Wil
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ks, Financial |. o r_
{mﬁv Institutions And [C97~5:0%
/ Non- Ban klﬂﬂ Pm_g - '-!5-15 — o ik _
i Financial N&C -C[q
V7 Companies PPE- 000
(i) [ Bonds, R -+ = SR
- Debentures and !
Shares In NIL = i =
companias 1 1- =
e (v} | Other financlal wier t - o
,Lq?x‘ institutions, LGBl /
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Folicies, etc

{v) | Motor Vehicles
(detalls of
make, etc,)

v} | Jewellery (give
details of
welght and
value)

(vli) | Other assats,
such as values
of clalms /
Interosts

NIL — - s

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of fsted companies and as per books in tha case of non listed

companies should be glven,

* Dependant here means a person substantially dependent on the income of the

employee,
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8.  Details of Immovahle assets

[Note: Properties in joint ownership indicating the extent of jolnt ownership wil

alsg have Lo be Indicated]

gr. Description
Ha,

Self

Dependant-1
Hame

(i} | Agricultural Land

- Location(s)

« Survey number(s)
- Extent (Total
measurement)

NIL

" Epouse
Hama(s)

NiL NIL
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Dependant=3 |

pendant-2 =
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-ousat market safue
Non=Agricultural Land

- Location(s)

- Survey number(s).
~ Extent (Total
measurmnnt}
~Current market value

()
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Bulldings (Commercial
and residential)
Locatian(s)

- Survey [door
number{s)

- Extent (Total
measurement)

= Cuprent market
vajie.

(i

L

(lv) | Houses / Apartments,
(178

- Locatlon(s)

~ Survey /door
number(s)

- Extent (Total
maasurement)

= Current market

valug
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Others (such as

v
W interest In property)
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institutions and government dues:-
[MNote : Please glve separate detalls for each mm}

I give hergin below the details of my flabilitles / overdues to public financlal

Sr. | Description
Nﬁl

~ Hamé & address of Bank |

Finamcial Institutions(s} /
o [z}

Amount outstanding as
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(i1} Loans from fnanclal
;lgn.ium
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(1) Government Dues:
{a) dues to departments
dealing with government
a8

Yy
(b} dues to departments

dealing with supply of
Wi

(c) dues to departments
dealing with supply of
electricily




(d) dues to departments

NIL |y 0 2

dealing with telephones
(e} dues to depariments

dealing with government
transport (Including
Ircraft

() Other dues, If any

(b}

| Account Number (PAN)]

(i) Income Tax including
surcharge [Also Indicate
the assessment year upto
which Income Tax Return
filed. Give also Pérmanent

PAN No-ChlPES388 P -

(i) Wealth Tax [Also
Indicate the assessmeant
year upto which Weatth
Tax return fitad, ]

(Ill) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

€. Personal Detall

GPF/CPF/PRAN No.

Gender

Dute of Birth ‘e I.
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Class/Group - B

" (PERONALASISTANT PW) PALVATE SERETARY |

(Full Namwe e.g. B.A.5.-Blbar Adminlstrative Service,

Cadre

Home District

{A/8/C)

B.5.5.- Blhar Secretariat Service atc.)
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I heraby declare that the nbove details are true to the best of my
knowledge and bellef.
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Please sign each page of the declaration, Asset declaration form
must be in Ad size white paper with computer typed (single side)
in prascribad format,
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